GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION

RAJYA SABHA
UNSTARRED QUESTION NO. 989

TO BE ANSWERED ON MARCH 09, 2017
HOUSING UNITS UNDER PMAY

NO. 989. SHRI DARSHAN SINGH YADAYV:
SHRI P. BHATTACHARYA:
SHRIMATI RAJANI PATIL:

Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION be pleased
to state:

(a) the total number of housing units sanctioned against the targets under various categories in
the last three years and in the current year under the Pradhan Mantri Awas Yojana (PMAY),

State-wise;
(b) the Central and State share in the construction of houses in each State; and

(c) the details of target fixed by Government to build housing units for poor under PMAY and

the total number of houses completed in the last three years, State-wise and category-wise?

ANSWER
THE MINISTER OF STATE FOR THE MINISTRY OF HOUSING & URBAN
POVERTY ALLEVIATION
[RAO INDERJIT SINGH]
ok ok ok ok
(a) to (¢): In pursuance of the Government’s vision of facilitating housing to all by 2022, the

Government is implementing Pradhan Mantri Awas Yojana (Urban)[PMAY (U)], launched on
25.6.2015, with the aim to provide assistance to all States/UTs in addressing the housing

requirement of the urban poor through four different components.

Government also implemented Rajiv Awas Yojana (RAY) for providing houses along with basic
civic and social infrastructure for slum dwellers and urban poor. RAY has been discontinued

and liabilities against 183 ongoing RAY projects have been subsumed in PMAY-HFA(U).

State-wise details of housing units accepted in this Ministry for central assistance under
PMAY (U) Mission including subsumed projects of RAY since inception of the Mission, central
share & State share involved and component-wise details of houses completed under PMAY (U)

since its inception & under RAY during last three years and current year are at Annexure.
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Annexure referred in answer to RSUSQ No - 989 due for 09.03.2017
No of houses sanctioned in various categories in PMAY(U) since inception including subsumed projects of RAY and
involved central assistance and State/UTs share along with houses constructed under PMAY(U) since inception and houses

constructed in subsumed projects of RAY during last three years and current year
(Rs. in crore)

[as on 6th March 2017]
Houses Completed in various categories of PMAY(U)
Central Financial | Overall houses | Hoyses constructed | Houses completed since inception of
Sl. Name of the assistance | assistance in various during last three PMAY(U) Total houses
No. State/ UT approved in |through State| categories of | years and current constructed
PMAY(U) Share PMAY(U) year in subsumed CLSS ISSR AHP BLCS | in PMAY(U)
projects of RAY
1 Andhra Pradesh 2,943.34 7,750.40 1,95,022 21 215 - 1,288 72 1,596
2 Bihar 1,074.19 1,623.52 63,033 1,382 54 - - 30 1,466
3 Chhattisgarh 444.03 2,306.84 29,944 96 648 - 738 - 1,482
4 Goa 0.20 0.82 10 - 5 - - - 5
5 Guijarat 1,985.11 7,375.47 1,42,690 11,919 8,743 - 4,543 - 25,205
6 Haryana 222.86 107.42 4,221 584 207 - - - 791
7 Himachal Pradesh 56.56 75.18 2,230 - 12 - - - 12
8 Jammu & Kashmir 103.93 187.16 6,233 62 8 - - - 70
9 Jharkhand 705.04 977.44 44,456 1,205 35 - - 524 1,764
10, Kamataka 2,019.17 3,139.48 1,15,042 6,968 524 - - 2,916 10,408
11 % Kerala 277.85 316.32 16,756 98 160 - - - 258
12 ? Madhya Pradesh 2,82339  10,979.83 1,81,561 1,296 1,230 - - - 2,526
13 Maharashtra 1,886.53  11,375.59 1,24,618 - 4,572 - - - 4,572
14 Orissa 791.66 1,251.60 46,730 1,356 83 - - 1 1,440
15 Punjab 599.22 596.37 42,637 - 115 - - 2 117
16 Rajasthan 681.03 1,945.21 37,617 9,779 986 - - - 10,765
17 TamilNadu 3,479.43 4,770.67 2,217,700 2,599 950 - 32 1,397 4,978
18 Telangana 1,236.21 3,742.82 82,023 - 320 - 158 - 478
19 Uttar Pradesh 462.10 575.73 20,467 3,076 628 - - - 3,704
20 Uttrakhand 199.69 304.68 7,852 652 38 - - 1 691
21 West Bengal 2,174.17 3,692.08 1,44,337 192 249 - - 3,043 3,484
Sub- total (States) :- 24,165.71| 63,094.63 15,35,179 41,285| 19,782 - 6,759 7,986 75,812
22 Arunanchal Pradesh 78.44 19.72 1,606 -
23 ” Assam 365.32 364.28 24,353 - 6 - - - 6
24 :f;: Manipur 146.25 110.57 9,748 - 23 - - - 23
25 % Meghalaya 0.72 1.80 48 - 16 - - - 16
26 @ Mizoram 164.04 54.14 10,456 38 25 - - - 63
27 é Nagaland 229.27 105.87 13,560 455 1 - - - 456
28 Sikkim 0.02 0.08 1 - 1 - - - 1
29 Tripura 721.44 542.01 45,905 150 4 - - - 154
Sub- total (NE States) :- 1,705.50 1,198.47 1,05,677 643 76 - - - 719
30 A&N Island (UT) - - - -
31 g Chandigarh (UT) 0.10 0.54 5 - 5 - - - 5
32 S D&N Haveli (UT) 12.58 16.39 828 - 23 - - - 23
33 E Daman & Diu (UT) 0.72 0.94 48 -
34 .é Delhi (UT) 2.72 15.28 200 - 103 - - - 103
3B Lakshdweep (UT) - - - -
36 Puducherry (UT) 11.07 20.37 734 - 1 - - - 11
Sub- total (UT) :- 27.20 53.52 1,815 - 142 - - - 142
Grand Total :- 25,898.41| 64,346.62 16,42,671 41,928 | 20,000 - 6,759 7,986 76,673
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